TP(C) 29 of 2010

I N THE SUPREME COURT OF | NDI A
CVIL ORIG NAL JURI SDI CTI ON

TRANSFER PETITION (C) NO. 29 CF 2010

DR (SMI.) MONALI GUPTA ..... PETI TI ONER
VERSUS
DR. GAURAV NARAIN GUPTA  ..... RESPONDENT
ORDER

This transfer petition has been filed by the
petitioner-wife seeking transfer of Divorce Petition No.
877 of 2009 titled Dr. Gaurav Narain Gupta v. Dr. (Snt.
Monali Gupta pending in Famly Court, Gorakhpur, UP. to

the Court of District Judge, Tis Hazari Court, Del hi.

We have heard the |earned counsel for the parties

as al so perused the record.

Considering the facts and circunmstances of this
case, we deem it proper to transfer Divorce Petition No.

877 of 2009 titled Dr. Gaurav Narain GQupta v. Dr. (Snt.)

Monali Gupta pending in Famly Court, Gorakhpur, UP. to




TP(C) 29 of 2010

the Court of District Judge, Tis Hazari Court, Delhi. Wo
may either hear the case hinself or assign the sanme for

di sposal to a court of conpetent jurisdiction.

The transfer petition is allowed accordingly.

[ SURI NDER SI NGH NI JJAR]

NEW DELH
APRIL 12, 2010.



